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(2024) 08 SIK CK 0046

Sikkim High Court

Case No: Writ Petition (C). No. 60 Of 2023

Yozan Rai & Ors. APPELLANT
Vs

State Of Sikkim & Ors. RESPONDENT

Date of Decision: Aug. 29, 2024

Hon'ble Judges: Bhaskar Raj Pradhan, J

Bench: Single Bench

Advocate: N. Rai, Priscila Rai, Tara Devi Chettri, S.K. Chettri

Judgement

Bhaskar Raj Pradhan, J

1. An adjournment is sought on the personal ground of the learned Senior Counsel for
the petitioner. The learned Government Advocate does not seriously contest the
adjournment as it is requested on the personal ground of the learned Senior Counsel
although pointing out that several adjournments has been granted earlier as well.

2. List on 20.09.2024.
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